
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 
DAILY CAUSE LIST DATED 24.09.2018 (Monday)  

Court —II  
10:30 AM 

In the court of Hon'ble Mr. Justice A.I.S. Cheema, Member (Judicial) and Mr. Balvinder Singh, Hon'ble 
Member (Technical). 

For Admission (After Notice) 
S. No. Case No. Name of the parties Counsel for 

Appellants 
Counsel for 
Respondents 

1. Comp. App (AT) 
392 of 2017 

Gireesh Kumar Sanghi&Anr 
Vs. 
Ravi Sanghi& Ors 

With 

Dhruv Gupta Anirudh 
Wadhwa (R-1 to 
4) 

2. Comp. App (AT) 
393 of 2017 

Gireesh Kumar Sanghi&Anr 
Vs. 
AGA Publications Ltd. & Ors 

Dhruv Gupta Ashwin Kumar 
Surbhi Mehta 

3. Comp. App. (AT) 
No. 179 of 2018 

D. Hymavathi Reddy 
Vs. 
Prajay Engineers Syndicate Ltd. 
& Ors. 
With 

Vanita Bhargava SidharthNayak 

4. Contempt Case 
(AT) No. 06 of 2018 
in Comp. App. (AT) 
No. 179 of 2018 

D. Hymavathi Reddy 
Vs. 
Prajay Engineers Syndicate Ltd. 
& o. 
With 

Vanita Bhargava Sridhar 

5, Contempt Case 
(AT)No. 08 of 2018 
in Comp. App. (AT) 
No. 179 of 2018 

D. Hymavathi Reddy 
Vs. 
Prajay Engineers Syndicate Ltd. 
&Ors. 

Vanita Bhargava Sridhar 

6.  

/ 

Review Application 
No 2 of 2018 in 
Comp. App. (AT) No. 
12 of 2018 

Dr. M. A. S. Subramaniai 
Vs. 
T. S. Sivakumar 

A. K. Mylsamy R. Jawahar Lal 
and Shri Shyamal 
Anand (Rl to 5) 

7.  Comp. App. (AT) 
No. 216 of 2018 

Kanodia Knits Pvt. Ltd. 
Vs. 
Registrar of Companies 

Abhishek Anand Shankh Sen 
Gupta 

8.  Comp. App. (AT) 
255 of 2018 

Sushil Kumar &Anr. 
Vs. 
Shilpa Garments Pvt. Ltd. &Ors. 

Rakesh Kumar 
N.P.S. Chawla 

9.  Comp. App. (AT) 
No. 265 of 2018 

Yogendra Pal Jain 
Vs. 
South Eastern Carriers Pvt. Ltd. & 
Ors. 

Robin Singh Sirohi 



jj• 
Comp. App. (AT) 
272 of 2018 

S. Gopakumar Nair & Anr. 
Vs. 
OBO Bettermaim India Pvt. Ltd. 
& Ant. 

J. Sagar 

11. 

• 

• 

Comp. App (AT) 
No. 273of2018 

Om Prakash Avulla 
Vs 
Achala Gold Agritech 
Investments Ltd & Ors. 
With 

Dhruv Gupta 

12 Comp. App. (AT) No. 
311of2018 

U.V Had Prasada Raju & Ors 
Vs 
Achala Gold Agritech Investment 
Ltd & Ors. 

Ankit Roopanwal 

Copy to: - 

1. Notice Board 
2. Reception 
3. Record File 
4. Website: .www.nclat.nic.in 

B Or 

Joint egistrar 

   


